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Wednesday, the 3rd May, 1989|13th
Vaisekha, 1911 (Saka)

The House met at eleven of the
clock. Mr, Chairman in the Chair.

OEITUARY REFERENCE

MR. CHAIRMAN:. Hon. Members,
beiore we take up today’s agenda, 1
refer with profound sorrow to the
bassing away of Shri Awadheshwar
Prasad Sinha, g former Member of
this House from the State of Bihar.

. Shri Awadheshwar Prasad Sinha
wag borp in June 1907 at Village
" Dahilg in Distriect Muzaffarpur of
Bihar. He had his education a!
Muzaffarpuy and aso at the Banaras
Hindu University, Shri Sinha - was
attracted towards the freedom move-
meni from his school days and ac-
tively participateq in the Home Rule
Movement and the Civil Disobedience
Movement and suffereq imprisonment.
Shri Sinhg worked for the welfape g.t
Harijans, peasantg and the labouT. He
had a long and active parliamentary
career spanning three decades.{ He
wag a Member .of the Provisional
Parliament from 1950-51 and of the
Lok Sabha from 1952-56. Thereafte}',
Shri Sinha was g Member of this
House from 1958 to 1976.

We deeply mourn the passing away
of Shri Avyadheshwar Prasad Sinha,

I request Members to rige in their
places and observe silence ag a mark
of respect to the memory of the
departed.

(Hon. Members then stood in
silence .for one minute)

MR. CHAIRMAN: S'ocretary-Gene—
ral will convey to the members of

the hereaveq family our sense o

profound sorrow and deep sympathy.
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. to Questions 2

ORAY, ANSWERS TO QUESTIONS

Restrictiong imposed by the US, ¢
Government- g, export of e ectrouie
comporents 10 India

@*121, SHRI KAMAL MORARKA"
Will the Minister of EXTERNAL
AFFAIRS bg p.eased to state:

(a) whether it is 5 fact thay for the
iirst time the U.S, Governmen: have
imposed restrictiong oy the export of
sophisticated electronic componentg to
India; ang

(b) if so what steps are being
taken in this regard?

THE MINISTER OF EXTELNAL
AFFA Rg (SHRI P, V. NARAS:MHA
RAO): (a) and (b) The US Emibassy
in New Delhj has denied press reports
in Indian newspapers claiming that
the .US hag imposed restrictiong on -
the export of sophsticaled electronic
components. The Uniteq Staies. Go
vernment, however, controls tig €X-

'port of sensitive dual-use items . in-

cluding gophisticrated electronic com-
ponents listed in its Export Adminis-
tration Act,

SHRI KAMAL MORARKA: S8ir, !
had addressed thig question tg the
Department of Electronics, 14 hag been
transferreqd to the External Affairs. ]
want my supplementaries to be
answered even though the quesiion
has not peen answered. I have asked
whether the U.S. Governmeni have
imposed restrictions on the export ot
electronic components., The apswel

" jg that the U.S, Embassy has denied

it. I am not concerned with what the
U.S. Embassy is doing. 1 want
to know what g the information
of the Government of 'ndia, Depart
ment of Electronics, which iy deve
loping this C-DOT technology which
is entirely baseq on this kind of com-
ponents. U.S. Embassy can say any
thing. Ig there a restriction from the

" U.S, Government for exporting those

components which wilt affect the
C-DOT technology? If you answer

@Previously Starred Question 23
transferred from the 25th April 1989.



